7 . Written Answers

of important crop_plants sustainability of
farmingtropping system, bio-systematics
integrated. nutrient management etc. to
promote new technology.

(b) Substantially high allocation of
Rs. 215.19 crore has been made for the
Institute by the ICAR for the VIII Plan
period {1992—97).

(c) Eleven rescarch assignments with
foreign collaboration have becn
* pndertaken. These relate to phytotron
facility, post harvest technology, seeds,
varictal  improvement,  biotechnology
integrated pest management etc.
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Release of Funds to Mumbai Mahanagar
Palika

*370. SHRI SATISH PRADHAN:
Will' the Minister of URBAN DE-
VELOPMENT be plecased to state:

(a) whether it is a fact that the
Government of Maharashtra has not
transferrcd the approved aid of Rs. 100
crores sanctioned by the Central
Government during 1985 to Mumbai
Mahanagar Palika; if so, the reasons
therefor;

Wy whethrn Crowvamth Prpof ‘e
allocate any ad-hoc grant to thc satcllite
Mahanagar Palika like Thane, Kalyan,
Navi Mumbai which are facing indenti-
cal problems as that of Mumbai
Mahanagar Palika; and

(c) if not, the rcasons therefor?

THE MINISTER OF URBAN DE-
VELOPMENT (SHRIMATI SHEILA
KAUL): (a) A special grant of Rs. 100
crores was sanctioned in 1987 by the
Government of India to the Govern-
ment of Maharashtra for tackling the
problem of slums and housing in Bom-
bay. The projects are to be im-
plemented by various agencies including
Bombay Municipal Corporation (BMC).
Out of Rs. 100 crores, Rs. 88 crores
have bcen released upto 31st March,
1992 to the Government of Maharashtra
for distribution to the implcmenting
agencics on the basis of the progress of
works.

(b) and (¢) No, Sir. *‘Urban Dcvelop-
ment’ is a- Statc subject and the Minis-
try of Urban Development in the
Governiment of India plays only a nodal
role. There are no discretionary funds
with the Government of India for giving
such grants to any city. -The State
Governmenis would have to formulate
nccessary dcvelopment projects and get

. them included in the annual plans in



